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DEMAND NO.17
POLICE DEPARTMENT
Structure and function of the Department

Director General of Police is the Head of the Goa Police Department. The
Police Headquarters is located in the Capital city of Panaji. For effective policing,
the State jurisdiction is divided into two Districts i.e North & South and each
District is headed by an officer of the rank of Superintendent of Police. The
Districts are further Sub-divided into 8 Sub Divisions, 4 in North Goa and 4 in
South Goa District. Each Sub Division is headed by an officer of the rank of Dy.
Supdt. of Police. The North District Police with its Headquarters at Porvorim
covers the Sub Divisions of Panaji, Mapusa, Porvorim and Bicholim and the South
District Police with its Headquarters at Margao covers areas of Margao, Vasco,
Quepem and Ponda Sub Divisions. There are 31 Police Stations in Goa, of which
13 are in North and 18 in South District. Besides, there are 07 Coastal Security
Police Stations i.e Siolim, Tiracol, Chapora, Panaji Coastal Police Stations in
North and Harbour, Betul & Talpona Coastal Police Stations in South District.
These Police Stations are headed by an officer of the rank of Police Inspector
under overall supervision of Superintendent of Police (Coastal). Likewise there is
one Konkan Railway Police Station at Margao headed by one Police Inspector
under overall supervision of Superintendent of Police (Konkan Railway). There are
44 Police Out Posts, of which 20 are in North and 24 in South District. These Out
Posts are headed by an officer of the rank of Assistant Sub Inspector.

Besides District Police Stations, other specialized Police Stations and Units of
Goa Police are as follows:-

1. Specialized Police Stations

a) Crime Branch Police Station b) Cyber Crime Police Station
c) Anti  Human Trafficking Unit d) Anti Human Trafficking Unit Police
Police Station Panaji Station Margao

e) Anti Narcotics Cell Police Station  f) Economic Offences Cell Police Station
g) Anti Terrorist Squad Police Station, h) Women Police Station.
Panaji

2. Criminal Investigation Department has following Branches:-

a) Special Branch. b) Foreigner Branch.

c) Research Unit. d) Vigilance/Petition Cell.

e) Security Branch. f) Crime Reader Branch, PHQ, Panaji
g) Special Branch Centers in Major h) State Crime Record Bureau

1) Finger Print Bureau. J) Dog Squad.

3. The Goa Reserve Police.

4. Police Training School at Valpoi.

5. Wireless Branch at Police Headquarters Panaji and its units at all Police

Stations and at important Out Posts.

State Police Control Room, Panaji.

Police Control Room South, Margao.

Police Control Room North, Porvorim.

9. Motor Transport Section.

10.Goa Police Welfare Cell.

11.Escort Cells at Panaji, Margao, Mapusa and Vasco.

12.Traffic Cells at Panaji, Mapusa, Calangute, Ponda, Margao, Curchorem,
Vasco, Colva, Bicholim, Anjuna, Pernem, Canacona & Quepem

13.India Reserve Battalion I, 11" and 111",

N
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The total strength of Goa Police Department is 8912. This includes

ministerial staff, other Technical staff and 1%, 2" & 3 IRBn (Annexure-1). In all
97% of the offices/Establishments are functioning in the buildings owned by the
Goa Police Department.

The details of Budget for Demand No. 17 under various major and minor

Heads are indicated in enclosed (Annexure 11).

NEW ADDITIONS

Repairs and Maintenance Projects: - Various Police buildings including
residential Quarters have been repaired/renovated. An amount of
Rs.486.97 lakhs has been spent on maintenance of Police buildings.

Construction of Major Buildings: - The project “Construction of building
for Police Station at Quepem is underway and 70% works are completed.
Similarly, the revised estimates amounting to Rs.15.63 crores and Rs.9.49
crores respectively towards construction of Maina Curtorim Police Station &
30 ‘B’ type Quarters at Arlem, Fatorda were forwarded to Home Department
for according Administrative Approval and Expenditure Sanction. So also,
the project viz. construction of Sanguem Police Station, Fatorda Police
Station, ‘F’ type bungalow at Porvorim and new building for Police
Headquarters are in pipeline.

CRIME AND LAW & ORDER

CRIME FIGURE IN THE STATE FOR THE FINANCIAL YEAR
01/04/2022 TO 31/03/2023
2022 - 23
Iflg HEAD OF CRIME (up to 31.03.2023)
' REP DET
1. | Murder 41 38
2. | Attempt to commit murder 24 24
3. | Culpable homicide not amounting to murder 05 05
4. | Dacoity 04 04
5. | Robbery 17 17
6. Rape 75 73
7. | Burglary by Day 108 77
8. | Theft 576 392
9. | Receiving of Stolen property 0 0
10. | Cheating 207 138
11. | Criminal Breach of Trust 28 26
12. | Counterfeiting 0 0
13. | Mischief 26 19
14. | Rioting 51 51
15. | Unlawful Assembly 12 11
16. | Escape from legal custody 4 1
17. | Adm. Stup. Of Drugs 5 1
18. | Hurt 220 212
19. | Kidnapping/Abduction 88 74
20. | Assault on Public Servant 36 36
21. | Fatal M.V. Accidents 181 172
22. | Other M.V. Accidents 289 277
23. | Other Miscellaneous IPC 383 354
TOTAL 2380 2002
Percentage of detection 84.12%
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CRIME SITUATION

The overall crime situation in the state remained under control. The Goa Police
registered 2380 cases under IPC and detected 2002 during the period from 01.04.2022
to 31.03.2023. The Law and order situation remained well under control and all
National and International events passed off peacefully due to implementation of
various preventative measures and better staffing.

ANTI NARCOTIC CELL/POLICE STATION

Anti Narcotic Cell Police Station, Panaji Goa continued its efforts to tackle
the drug menace in the state. The constant and untiring efforts of Anti Narcotic
Cell Police Station to apprehend the dealers in the drug prone areas has resulted in
considerable curbing of drug menace in the state of Goa.

During the year 2022-23, Anti Narcotic Cell has booked 29 cases and seized
51 kgs. 693 grams and 19 mgrams of various types of drugs worth
Rs.2,14,63,800/-

To create a strong deterrent impact against the drug trafficking activities, in
the drug-prone areas of Goa like Calangute, Baga, Anjuna, Vagator, Chapora,
Arambol, Colva, Palolim, Mazorda etc. are kept under continuous surveillance.
Additional force of One Batallion IRBN have been patrolling in these areas.

CRIMINAL INVESTIGATION DEPARTMENT

The crime control, safety and security of life and property in the State,
maintaining of peace and tranquility, communal harmony, prevention and detection
of crime and law and order in the State.

TRAFFIC MANAGEMENT

During the year 2022-23 beside regulation and enforcement of Traffic Laws,
reduction in accidents has remained top priority of Traffic Police. Traffic Police
worked against various odds, such as bad road condition, inadequately trained
drivers/riders, indiscipline road traffic etc. to achieve this goal. Goa Police
(Traffic) have booked 4,34,593 traffic violators. As a part of educational drive
during the year 2022-23 total 59,102 Students and 93,789 drivers were given
lectures on road safety.

SENIOR CITIZEN HELPLINE

Goa Police also launched dedicated helpline for Senior Citizen with toll free
landline No. 1090 for promptly attending calls and complaints from Senior Citizen
to extend them help and provide required assistance. The objective of the helpline
Is to ensure safety and security of Senior Citizens.

ANTI CORRUPTION MEASURES

It is noteworthy to make a mention that Goa Police in its endeavor to weed out
corruption/extortion in its ranks and files have launched special email ID
goapolice.vigilance@nic.in and a dedicated mobile number 7030100000 to
receive complaints and redress such grievances/complaints.
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WOMEN POLICE CELL/POLICE STATION

In order to prevent crime against women, a special cell for women was
established vide Government Notification No0.1/11/93-CM/55/292 dated 24-09-
1993. This cell was declared as Women Police Station vide Government order
dated 17-08-2000 and started functioning in newly renovated premises at Police
Headquarters, Panaji. This woman Police Station is having jurisdiction for the
entire State of Goa.

The women Police Station deals with cases pertaining to Rape, Kidnapping
and abduction, dowry death, molestation, sexual harassment, offences under
immoral traffic (Prevention) Act 1956. Indecent representation of women
(Prohibition) Act 1986 and the Dowry Prohibition Act 1961.

WOMEN HELPLINE

Goa Police has launched dedicated Women helpline for women with toll
free landline No. 1091 is operating round the clock to attend the calls/complaints
of the women. Women help Desk has also been opened at all Police Station. The
WhatsApp Number is 7875756177.

IMPORTANT ACHIEVEMENT /PROJECTS COMPLETED/PARTLY
COMPLETED DURING 2022-23.

COASTAL SCHEME

There are 07 Coastal Security Police Stations. The construction of building
for Coastal Security Police Station at Chapora and Annex building to existing
Coastal Security Police Station at Tiracol, Pernem are undergoing and likely to be
completed shortly. Similarly, the project viz. “Construction of building for Coastal
Security Police Station Talpona” has accorded Administrative Approval of the
Government and conveyed to PWD to take up e-tendering process.

MODERNIZATION

The project estimated cost of Rs.101.29 crores “Construction of new building
for Police Out Post Betim” has been completed and inaugurated on 09.11.2022.
Whereas, the project “Construction of building for Police Station at Quepem”
(estimated cost of Rs. 7.73 crores) is underway.

INITIATIVES

Following initiatives have been taken by the Police Department:-

1. Samadhan:- The Police Department has initiated a grievance redressal
scheme styled as samadhan to ensure speedy redressal of public
grievances.

2. Cyber Awareness:- A number of programmes have been organized in
Schools, Colleges to create awareness about Cyber Crime.

3. A manual on ‘Special Branch’ has been prepared.

4. Operation Jagruti to ensure safety and security to the women was
operated at all Police Stations. Besides, intensive Police patrolling
through Pink Force and officer was maintained throughout the night.

5. Goa Police launched “Cretathon” event for student of Goa Engineering
College, Farmagudi, Ponda, in view of MoU signed between Goa Police
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and Goa Engineering College with a aimed for creating E-Beat book
system.

6. Regular meetings are hold with Pls and SDPOs with different
stakeholders to brief about the preventive measures to be taken up with
regards to the safety of Tourist and other.

7. Regular interaction is done with members of community through
Community Meetings at the Police Station and Sub Division levels to
connect the Police Officers with public on a personal level to identify
and address the root causes of crime and other community issues.

8. The regular visits are made to the houses of the senior citizens staying
alone to provide necessary assistance to make them feel safe and secure.

9. The periodic “Cultural Events” are organized at the Police Station level
to ensure fair and respectful interactions with all community members.

10.Operation Kavach was implemented by Goa Police to maintained Law
& Order in the State.

11.“Prayas™ is an initiative under taken by the Police Department with
objectives to create awareness among people living in slums and low
income groups to keep the youths living in slums area away from
entering into crime and safeguarding women and children.

12.“Know  your Neighbours” Special Tenant/Servant/Foreigners
verification drive was initiated to get Tenant/Servant forms filled and
verified.

13.“Walk the Beat” is performed by PIs alongwith staff of Police Stations,
wherein roll calls, flag march, foot patrolling, briefing in Beat area of
every Police Station, which helps to collect intelligence, inputs to build
good relation with General Public.

14. Anti-Terrorism Squad of Goa Police is gearing up by specializing in
special combat training, introducing of new technology and weapon
tactics, acquiring better armor and getting prepared to tackle any type of
terror activities in the State of Goa.

15.Anti-Terrorism Squad of Goa Police has prepared an action plan to
counter terror situation and for this purpose a Standard Operating
Procedure (SOP’s) also prepared to tackle terror related incidents
defining role of each agency and stakeholders during emergencies.

16.The Joint Counter Terrorist exercise are held yearly in Goa with the
Special Action Group, NSG and Mumbai/Manesar.

17.Intelligence wing of ATS conducts door to door random checking of
tenants/migrants/servants staying in the State of Goa, who skip the
process of verification done by local Police.

18.Anti-Terrorism Squad Quick Reaction Team patrolling has been
strengthened and intelligence wing has been alerted to develop sources
and collect intelligence from terror point of view, to prevent any act of
unlawful interference/untoward incident in the State of Goa.
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